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Title: Made a statement on the protest raised by Hon'ble Member of Parliament on telecasting the documentary
on Sardar Sarovar Project.
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MR. CHAIRMAN There cannot be any discussion on the statement by the Minister, not even a clarification.
... (Interruptions)

MR. CHAIRMAN: The hon. Minister has made a statement. You know, according to our convention, after a
statement is made, you cannot have a discussion or clarification on that statement.

... (Interruptions)



